
 8७  Message  fomRS

 for  the  year  1989-90  along
 with  Audited  Accounts  and
 comments  of  the  Comptrol-
 ler  and  Auditor  General
 thereon  [Placed  in  Library
 See  No.  LT—1647/91]

 (5)  ()  Acopy  of  the  Annual  Report
 (Hindi  and  English  versions)
 ofthe  Bureau  of  Indian  Stan-
 dards  for  the  year  1989-90
 along  with  Audited  Accounts
 under  section  23  of  the
 Bureau  of  Indian  Standards
 Act,  1986

 (1)  Acopy  of  the  Review  (Hindi
 and  English  versions) by  the
 Government  on  the  working
 of  the  Bureauof  Indian  Stan-
 dards  for  the  year  1989-90
 [Placed  in  Library  See  No
 LT—1648/91]

 12.32  hrs.

 MESSAGE  FROM  RAJYA  SABHA

 [English]

 SECRETARY  GENERAL  5,  |  have  to
 report  the  following  message  received  from
 the  Secretary-General  of  Rajya  Sabha

 “In  accordance  with  the  provisions  of
 rule  111  of  the  Rules  of  Procedure  and
 Conduct of  Business  inthe  Rajya  Sabha,
 lam  directed  to  enclose  a  copy  of  the
 Reserve  Bank  of  India  (Amendment)
 Bill,  1990,  which  has  been  passed  by
 the  Rajya  Sabha  at  its  sitting  held  on  the
 27th  December,  1990.0  ”

 12.32  1/2  hrs.

 Reserve  Bank  of  India  (Amendment)
 Bill,  1990  As  passed  by  Rajya  Sabha

 [English]

 SECRETARY  GENERAL.  Srr,  |  lay  on
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 the  Table  the  Reserve  Bank  of  India  (Amend-
 ment)  Bill,  1990,  as  passed  by  Rajya  Sabha.

 12.33  hrs.

 ESTIMATES  COMMITTEE

 Thirteenth  Report  and  Minutes

 [English]

 SHRI  JASWANT  SINGH  (Jodhpur)  |
 beg  to  present  the  Thirteenth  Report  (Hind!
 and  English  version)  of  the  Estimates  Com-
 mittee  on  the  Ministry  of  Information  and
 Broadcasting-Film  and  Television  institute
 of  India  and  Minutes  of  the  sittings  of  the
 Committee  relating  thereto

 12.33  1/2  hrs.

 COMMITTEE  ON  PUBLIC  UNDERTAK-
 INGS

 Seventh  Report

 [English]

 SHRI  BASUDEB  ACHARIA  (Bankura)
 ।  beg  to  present  the  Seventh  report  (Hind:
 and  English  versions)  of  the  Committee  on
 Public  Undertakings  on  Action  Taken  by
 Government  on  the  recommendations  con-
 tained  in  their  Fifty  -fifth  Report  (Eighth  Lok
 Sabha)  on  Indian  Oil  Corporation  Limited-
 Installation  of  two  ।  P  0  Bottling  Plants  at
 Bangalore

 12.33  3/4  hrs.

 COMMITTEE  ON  SUBORDINATE
 LEGISLATION

 Second  Report

 [English]

 SHRI  GUMAN  MAL  LODHA  (Pali):  ।


